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(c) whether it is a fact that less than five per cent of households get their drinking

water from a tap; and

(d) if so, the measures taken to supply safe drinking water in every household

inrural India?

THE MINISTER OF DRINKING WATER AND SANITATION (SHRI
CHAUDHARY BIRENDER SINGH): (a) Yes, Sir. As per Census 2011, 22.10% of rural
households have to travel more than half a kilometer for fetching drinking water in rural
areas while 8.1% of the urban households have to fetch drinking water from a distance of

more than 100 metres.

(b) Yes, Sir. as per Census 2011, 24.4% of households access drinking water from

sources that include untreated water from taps, uncovered wells and other sources.

(¢) No, Sir. As per Census 2011, 30.8% of the rural households get their drinking
water from taps. As per the information entered by the States on the Integrated Management
Information (IMIS) of the Ministry the percentage rural population covered with Piped
water supply as on 1.04.2014 is 46.77.

(d) The Government of India administers the National Rural Drinking Water
Programme (NRDWP) under which the financial and technical assistance is provided
to States to supplement their efforts to provide adequate safe drinking water to the rural
population. A budgetary allocation of ¥ 11,000 crores has been provided for NRDWP in
2014-15. Under NRDWP, the Government of India has given priority to cover partially
covered habitations and quality affected habitations with safe drinking water. In the
Twelfth Five year plan period, the focus is on piped water supply. The Government
of India is taking all steps to cover all rural habitations and households with safe and

adequate drinking water supply on a continuous basis.
Safe and clean drinking water

1568. SHRI KIRANMAY NANDA: Will the Minister of DRINKING WATER
AND SANITATION be pleased to state:

(a) whether Government has formulated any State-wise and year-wise road map

to provide safe and clean drinking water to all by 2020; and
(b) if so, the details thercof and if not,the reasons therefor?

THE MINISTER OF DRINKING WATER AND  SANITATION
(SHRI CHAUDHARY BIRENDER SINGH): (a) and (b) Rural drinking water supply is
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a State subject. The State Governments are vested with powers to select, plan, approve
and implement drinking water supply schemes under the National Rural Drinking Water
Programme (NRDWP), to cover more habitations with piped drinking water supply. The
number of partially covered habitations and quality affected habitations to be taken up for
coverage during a year in a State is decided at the beginning of the financial year during

the Annual Action Plan meeting with the State.

Government has made a Strategic Plan for providing drinking water supply in rural
areas of the Country. Under the Strategic Plan for rural drinking water supply for the
period 2011-2022, covering the two Five Year Plan periods, the interim goal till 2017 i.e.
by the end of Twelfth Five Year plan period, is to cover 50% of all rural households with
piped water supply, and 35% of rural households with household tap connections. By
2022, the goal is to cover 90% of rural households with piped water supply and with 80%
having household tap connections. For this the Ministry provides technical and financial

assistance to the States.
Quality of drinking water

1569. SHRIMATI GUNDU SUDHARANI: Will the Minister of DRINKING
WATER AND SANITATION be pleased to state:

(a) whether it is a fact that NRDWP guidelines clearly mentions that IS-10500
standards have to be followed regarding quality specifications of drinking water being

supplied in rural areas;
(b) if so, whether the above standards are really being followed in the country;
(c) if not, the reasons therefor; and

(d) what efforts the Ministry is making to ensure that IS-10500 is strictly followed
in the country?

THE MINISTER OF DRINKING WATER AND SANITATION (SHRI
CHAUDHARY BIRENDER SINGH): (a) to (c) As per Annexure-1, on page-41 of the
Guidelines of National Rural Drinking Water Programme, Water is defined as safe if it
is free from biological contamination (guinea worm, typhoid, cholera, typhoid, etc.) and
within the chemical contamination (excess fluoride, brackishness, iron, arsenic, nitrate,
etc.) as per IS-10500 standard of Burecau of Indian Standards as revised in 2012. State
Governments are following this standard for some of the major contaminants of local

importance and reporting water quality affected habitations which have such contaminants



